
IN THE CENFKA^- AOPIINIS TnATlWE TRIBUNAL

PhlNCIPAL 8Li\!CH
N£y DEo-HI

O.A. No. 709/95 Dated 13-12-1995

Hon'bie Shri N.W. Krishnan, Acting Chairman
Hon'ble Smt.Lakshrai Suaminathan, Plember (J)

firs Suraj Paul,
uifs of Shri S.K.Paul,
Rasident of C—160, flanu Apartmsnts,
riayur Uihar, Oelhi-110092

-  ... A 00 lie ant
(By Advocate Shri P.P.Khurana )

Vs.

The Director of Education,
Delhi Administration, Old Secretariate
08lhi-11p054 *

... Resoondent

(By Advocate Shri Aooop Bagai )

0 R 0 £ R (ORAL)

l_ Hon'bie Shri N.U. Krishnan,A cting Chairman__7

Learned counsel for the respondents had stated

earlier that payments have been made to the apjlicant

and an affidavit baan filed in this regard. Learned

counsel for the applicant admits that payments have

been made and this O.A. has nou become infructuous.

Accordingly it is dismissed on that groupb.

(Smt.Lakshmi Suaminarhan) OiL<lCKrishnan )
Member (3) Meting Chairman
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